
65       Written Answers [5 AUG.  1992] to Questions 66 

Constitution    of    Committees/Boards 

2889. SHRI SUBRAMANIAN SWAMY; 
Wil] the Minister of ENVIRONMENT AND 
FORESTS be pleased to State: 

(a) the names of the various com-
mittees/boards at various levels and in the 
various public sector organisations under the 
Ministry in which non-official members from 
the public are nominated or elected to 
represent various interests; 

(b) the number of these commit-
tees/board? constituted and the names pnd 
addresses of the members on each of these 
Committees; 

(c) what is the present tenure of each of 
the committee so constituted; and 

(d) by when the other committees are 
likely to be constituted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) to (c) 
The details are given at annexuve. (See 
Appendix CLXIV.   Annexure No.  45]. 

(d) The committees in the Minist are 
constituted as and when there is a definite 
requirement. Now. no other committees are to  
be  constituted. 

Environmental    clearance to pending 
Thermal Power Project of Karnataka 

2890.  SHRI B. K.   HARIPRASAD: SHRI  
J.  P.   JAVALI: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether it is a fact that Government 
have so far not issued environmental 
clearance to the pending thermal power 
projects submitted by the   Karnataka  
Government; 

(b) if so, what are the details thereof; and 

(c) by when Government propose to issue 
tnvironmental clearance to the pending 
projects of Karnataka Government? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) and 
(b) Two projects were received. However, 
these have been returned to the project 
authorities since the requisite information was 
not furnished. 

(c) As and when requisite information is 
made available^ the projects are considered 
and a decision is taken within  three  months. 

 


